
GOVERNMENT OF INDIA 

MINISTRY OF MINORITY AFFAIRS 

LOK SABHA 

UNSTARRED QUESTION NO.2783 

ANSWERED ON- 05.08.2026 

    

 

PRADHAN MANTRI JAN VIKAS KARYAKRAM 

 

2783. SHRI KESINENI SIVANATH 

  

Will the Minister of MINORITY AFFAIRS be pleased to state:- 

(a) the total number of proposals received by the Government under the Pradhan Mantri Jan 

Vikas Karyakram during the last five years, State-wise; 

(b) the number of proposals and projects that have been approved during the last five years, 

State-wise; 

(c) the number of projects that have been approved during the last five years in the State of 

Andhra Pradesh along with the amount of funds sanctioned, released and utilised; 

(d) the details of eligible districts in Andhra Pradesh as per 25% minority population in 15 

Km criteria; 

(e) whether all the eligible districts have submitted the proposal and if so, the details thereof 

and if not, the reasons therefor; and 

(f) whether the scheme is likely to be extended after FY 2025-26 and if so, the details thereof 

and if not, the reasons therefor? 

 

ANSWER 

  

 

THE MINISTER OF MINORITY AFFAIRS 

 

(SHRI KIREN RIJIJU) 

(a) & (b):  Pradhan Mantri Jan Vikas Karyakram (PMJVK) is a Centrally Sponsored 

Scheme and one of the flagship programmes of the Ministry of Minority Affairs. The Scheme 

aims to create community infrastructure and strengthen basic civic amenities in identified 

Minority Concentration Areas across the country. The projects undertaken under the Scheme 

cover sectors such as education, health, skill development, women-centric facilities, drinking 

water and sanitation, sports, renewable energy, and other community infrastructure. 

The State-wise details of proposals received from the State Governments/Union 

Territory Administrations and the projects approved under PMJVK during the last five years 

are provided in Annexure-I. 

 

 

 



(c) to (f):  The scheme is implemented across all districts of the country. Under the 

scheme, projects can be proposed in areas having a minority population of more than 25% 

within a 15 km radius, subject to the provisions of the PMJVK Guidelines. Such proposals 

are recommended by the State Level Committee (SLC), chaired by the Chief Secretary of the 

respective State/Union Territory, based on the demand for infrastructure development in the 

eligible areas. 

The scheme does not notify or maintain a district-wise list of eligible districts. 

Eligibility is determined at the area level, based on the criterion of more than 25% minority 

population within a 15 km radius, in accordance with the PMJVK Guidelines 

During the last five years, no new project and no funds have been sanctioned for any 

new projects under PMJVK in the State of Andhra Pradesh. However, an amount of Rs. 8.76 

crore has been released to the State for the implementation of ongoing PMJVK projects 

during the said period. 

The Government of Andhra Pradesh has submitted 7 projects comprising 26 units, 

with a total project cost of Rs. 101.88 crore, for consideration under the PMJVK in 2025-26. 

The PMJVK scheme is however, presently approved up to 31st March 2026. 

***** 

 

 

 

 

  



Annexure-I 

ANNEXURE REFERRED TO IN POINT (A) & (B) OF REPLY TO LOK SABHA 

UNSTARRED QUESTION NO. 2783 FOR ANSWER ON 05.08.2026 REGARDING 

PRADHAN MANTRI JAN VIKAS KARYAKRAMASKED BY SHRI KESINENI 

SIVANATH. 

State- wise details of project received and projects approved during the last five years 

under PMJVK 

 

Name of State/UT Project Proposals Received Project Proposals Approved 

2021- 

2022 

2022- 

2023 

2023- 

2024 

2024- 

2025 

2025- 

2026 

2021- 

2022 

2022- 

2023 

2023- 

2024 

2024- 

2025 

2025- 

2026 

Andaman & Nicobar - - - - 79 - - - - - 

Andhra Pradesh - - - - 7 - - - - - 

Arunachal Pradesh 11 - 448 853 50 6 - - 12 56 

Assam 18 - - - - - - - - - 

Bihar 
  

- - 16 - - - - 8 

Delhi 1 - - - - - - - - - 

Himachal Pradesh - - 19 54 76 - - 10 1 12 

Chattisgarh - - - - 49 - - - - - 

Jammu & Kashmir - - - 861 11 - - - - - 

Jharkhand - - - 
 

262 5 - - - - 

Karnataka 5 - 38 21 25 - - 12 15 - 

Kerala 19 - 
 

6 42 19 - - - 
 

Ladakh - - 7 4 1 - - 2 - - 

Madhya Pradesh - - 12 - - - - - - - 

Maharashtra 3 4 - 63 2 3 - - 2 2 

Manipur - - - 16 100 - - - - - 

Meghalaya 1 - 12 - - 1 - - - - 

Mizoram 7 - 1 400 30 7 - - - 8 

Nagaland - - 66 39 57 - - 4 12 - 

Odisha - - - - 587 - - - - - 

Pondicherry - - - - 36 - - - - - 

Punjab 2 
 

3 2 54 2 - - - - 

Rajasthan 6 348 329 793 245 6 - 7 - 31 

Sikkim 20 - 857 24 42 20 - 24 1 
 

Telangana - - - - - - - - - - 

Tamil Nadu 62 1 - 210 374 62 - - - 
 

Tripura 5 - - 1 57 5 - - - - 

Uttar Pradesh 15 10 25 285 
 

15 
 

25 - - 

Uttarakhand - - 21 - 13 - - 7 - - 

West Bengal 7 4 - - - 7 - - - - 

 


